
NATIONAL COMPANY LAW TRIBIJI{AI
NEW DELHI BENCH

NEW DELHI

CORAM:

PRESENT: SH, R. VARDHARA,'AN
HON'BLE MEMBER(J)

c. P. NO.47(ND)16

SH. M.K. HANJURA
HON'BIE MEMBER (J)

AfT€NDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAWTRIBUNAL ON 26.09.2016

NAME OF THE COMPANY: Mh. Sh. ParbhadtSlngh Batr. V/s. M/s. Amrit crdphcs h4.
Ltd. & Ors.

SECTIO,\I OF THE COMPANIES ACTI397/39A
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Menber (Judicial)


